Central Administrative Tribkunal
L) o Calcutta Bench

TA Ne, 22 of 19907 |

| | '1

Present : HenIble Dr. B;C, Sarma, Administrative Member ‘

Hen *sle Mr. D. Purkayastha, Judicial Member :

\

|

!

Bijay Sankar Mukher jee esees Mpplicant i

vs. |

!

I

Unien ef India & QOrs. «+ese Respendents |

Fer the Applicant : Nene \

Fer the Respondents ¢ Mr., Uma Sanyak, 1d. Ceunsel :‘
¢ . '

Heard en : 6-2-98 Date of Order : 6-2-98 \

ORDER o ‘

When the matter was called for the secend time at 4..16 P.M.

—— e ————

nene appears for the applicant. The applicant himself was alse net
present. We find that @ notice was issued by Registered Pest en '

22-8-97. But despite that none appears on earlier eccasions fer

the applicent. We are satisfied that the applicant is ne lenger i

interested in pursuing this matter, The~applicafﬂi§§}is, therefere, '

dismissed for default., Nrs. U. Sanyal appears f@ft he respendents.
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( D. Purkaysstha ) ( Dr. B,C. Sarma ) f
Member(J) Member (A)




